79 Written Asnwer
Juvenile aid, Bureau

759. SHRI, SHANTI TYAGIL: Will the
Minister of WELFARE be pleased to
state: -

(a) whether Government are contem-'
plating to set up a juvenile aid bureau in Delhi
to prevent offences by the youngsters; and

(b) if so, what are the details thereof?

THE DEPUTY MINISTER IN 'THE
MINISTRY OF WELFARE (SHRI GI-
RIDHAR GOMANGO): (a) ¢ According to
information provided by Delhi Administration
they have a proposal for setting up a Juvenile
Aid Bureau in the Crime Branch of Delhi
Police.

(b) The Bureau is expected to help in
prevention of offence relating to juveniles
and extend protection' to those in need of
it. -
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